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These are on-going schemes and will
continue throughout the Sixth Five
Year Plan. “Under the Integrated Rur-
~al Development Programme, assist-
ance is provided to a target group of
rural poor for raising their incomes
above the poverty line. Any viable
and bankable economic activity which
is likély to raise the incomes of the
targetted families could be  assisled
through this programme. The hasic
objective of the National Rural Emp-

lyoment programme is to generate
additional Employment oppor-
tunities in the rural areas and
create durable community as-

sets which would strengthen the in-
frastructure in the rural areas for
socio-ecanomic development. Funds
are allocated to the States on  the
basis of objective criteria and the pro-
grammeg are being jmplemented ac-
cording to the broad guidelineg issued
by the Government of India from
time to time. States are not required
to send specific proposals/schemes to
the Central Government.

Setting up of Marine Natural Parks.

3327, SHRI DAULATSINHJI JAD-
EJA:

SHRI DIGVIJAY SINGH:
Will the Minister of AGRICUL-
TURE pe pleased to gtate:
(a) the marine natural parks envis-
aged to be set up;

(b) whether the State Governments
have providey the pre-requisites for
their location; and

(¢) what infrastructure needs to be
made in the way of forest lodges, pat-
rol boats and glass-bottomed boats and
has such budget provision been made?

THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (SHRI R. V.
SWAMINATHAN). (a) to (c), There
is no proposal for setting up marine
natural parks, However, two Marine
Nationg) Parkg have beep set up re-
cently—one by the Government of
Tamil Nadu in the Gulf of Mannar
and the pther by the Government of
Gujarat in the Gulf of Kutch. The

4032 L S.—5

State Governments gre competent to
establish as well as manage national
parks constituted under the Wildlife
(Protection) Act, 1972.

Evolution. of Training Programme for
Panchayati Raj Bodies

3328. DR. SARADISH ROY:
SHRI ZAINAL ABEDIN:
Will the Minister of RURAL DEVE-
LOPMENT be pleased to state:

(a) whether Government are con-
sidering to evolve any training sche-
dule for the training of manpower
needed to perform functions assigned
to Panchayati Raj in consultation with
the State Governments;

(b) if so, the details thereof; znd
(e) if not, the reasons for the same?
THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE AND

RURAL DEVELOPMENT (SHRI BAL-
ESHWAR RAM): (a) No, Sir.

(b) Does not arise.

(¢) The State Governuments pro-
vide training to Panchayati Raj func-
tionaries according to their require-
ments.
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